FORM B

PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF SHREE RAMRAJYA COTEX PRIVATE

LIMITED
Sr. No. Particulars Details
1. | 'Name of corporate debtor Shree Ramrajya Cotex Private Limited
2 Date of incorporation of corporate debtor 27.08.2007
Sy Authority under which corporate debtor is incorporated | RoC-Ahmedabad
/registered
4. Corporate Identity No./Limited Liability Identification | U01403GJ2007PTC051608
No. of corporate debtor
5. Address of the registered office and principal office (if | A-63, New Savdar Marketing Yard, Bypass
| any) of corporate debtor Gondal, NH-8B, Gondal-360311, Gujarat, India
2.0 Date of closure of Insolvency Resolution Process 09.11.2023
.. 7. Liquidation commencement date of corporate debtor 00.11.2023 (Order received on 10.11.2023)
8. Name and registration number of the insolvency | Mr. Igbalsingh Gandhi
professional acting as liquidator IBBI/IPA-001/IP-P-02365/2021-2022/13524
e Address and e-mail of the liquidator, as registered with | C/302, ROSEWOOD  ESTATE,  NR. |
the Board PRERNATIRTH JAIN DERASAR, SATELLITE,
AHMEDABAD-380015
Email Id: igbalsingh2659@vahoo.co.in
10. Address and e-mail to be used for correspondence with | As stated in Sr. No. 9 above
the liquidator Email Id: cirp.ramrajya@gmail.com
11. I.ast date for submission of claims 10.12.2023 (30 days from the receipt ot the order)

Notice is hereby given that the National Company Law Tribunal Ahmedabad Bench has ordered the

commencement of liquidation of the Shree Ramrajya Cotex Private Limited on 09.11.2023 (Order received on

10.11.2023) under section 33 of the Code.

The stakeholders of Shree Ramrajya Cotex Private Limited (Under Liquidation) are hereby called upon to submit

their claims with proof on or before 10.12.2023, to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit

the claims with the proof in person, by post or by electronic means.

Date; 11111.2023
Place: Ahmedabad

s -

palsvhgh Gandhi

IP-PU2300f
202120221354

Liquidator of Shree Ramrajya Cotex Private Limited

IBBI/IPA-001/IP-P-02365/202119-2022/13524

AFA valid upto: 01.03.2024
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FINANCIAL EXPRESS

KOTAK MAHINDRA BANK LIMITED
Regd. Office : 27-BKC, C-27, G-Block, Bandra Kurla Complex, Bandra (E), Mumbai-400051.
Branch Off.: Zone 2, 4th Foor, Siddhivinayak Complex, Shivranjani Cross Road, Satellite, Ahmedabad-380015.

DEMAND NOTICE U/S 13(2) OF THE SECURITISATION AND RECONSTRUCTION OF

FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT 2002

[Rule- 8(1)]

Fonal office Surat : 1° Floos, Mile Stone Fiesta, Mear Madhweean Circle,

(for Immovable Property)
L P Savani Road, Adagan, Surat - 395009, Tabe : 0261-27 3520,

Q EHAHI{GFHAHAMHTHA

Wﬁ_bRbAb, The undersigned being the Authorized Officer of the Bank of Maharashtra under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002, and in exercise of the powers conferred
under Sub-Section (12) of Section 13 read with Rule 8 of the Security Interest (Enforcement) Rule, 2002, issued 1) Demand
Notice dated 03-08-2023 calling upon the borrowers Mr. Pukhraj Puraram Rajpurohit (Borrower) & Mrs. Pawani
Devi Puraram Rajpurohit (Borrower) and 2) Demand Notice dated 19-08-2023 calling upon the borrowers Mr.
Maheshkumar Swarupram Dave (Borrower) & Mr. Pravinkumar Swarupram Dave (Borrower) and 3) Demand
Notice dated 29-05-2023 calling upon the borrowers Mr. Paras Rashmikant Dhonde (Borrower) & Mrs. Bhanumati
Sadanand Gajre alias Bhanumati Rashmikant Dhonde (Borrower) to repay in full the amount as mentioned below
within 60 days from the date of receipt of the said Notice.

The notice was sent by Registered AD post and via Paper publication in two leading newspapers dated calling upon the
borrowers for payment of dues towards to the bank. The borrower having failed to repay the amount, notice is hereby given to
the borrower and the public in general that the undersigned has taken Symbolic Possession of the property described herein
below in exercise of powers conferred on him/her under section 13 (4) of the said Act read with Rule 8 of the said rules on
07/11/2023 of Mr. Pukhraj Puraram Rajpurohit (Borrower) & Mrs. Pawani Devi Puraram Rajpurohit (Borrower)
AND Mr. Maheshkumar Swarupram Dave (Borrower) & Mr. Pravinkumar Swarupram Dave (Borrower) and has
taken Symbolic Possession of the property described herein below on 09/11/2023 of Mr. Paras Rashmikant Dhonde
(Borrower) & Mrs. Bhanumati Sadanand Gajre alias Bhanumati Rashmikant Dhonde (Borrower).

The borrowers in particular and the public in general is hereby cautioned not to deal with the properties and any dealings
with the properties will be subject to the charge of Bank of Maharashtra for an amount hereinabove mentioned.

. ame of the Borrower/s escCription o1 decure sse
No. Guarantor/s (Immovable Properties ) Amount
ATt PIece ang parcer ot MMovabIc PIoperty bearing Alce No.
Plot No. 35, admeasuring 63.55 Sq. Mtrs as per Plan 60349736015

1)Mr. Pukharaj Puraram

X " admeasuring 86.92 Sq. Mtrs., together with Undivided
Rajpurohit (Borrower)

Share adm 92.16 Sq. Mtrs. in road & COP, Total adm.

& 179.08 Sq. Mtrs. in “Lalji Park Vibhag -17, situated on Ledger Balance Rs. 1417855 +

D1 2)Mrs. Pawani Devi the land bearing R.S. No. 156 & 155/3, Block No. 175 & Unapplied
- - 177 after Re- Survey New Block No. 189 & 191 after Interest Rs.149743.83 + interest

Puraram Rajpurohit et L @ 9,550

(Borrower) consolidation New Block No. 189 adm. 17121 Sq. Mtrs of thereon @ 9.55% p.a.+
Village — Haldharu, Taluka — Kamrej, Dist- Surat, Gujarat Penal Interest @ 2% per annum
together with building and structure constructed thereon. from 04.08.2023

ATCNG.
1)Mr. Maheshkumar All that piece and parcel of Immovable Property bearing 60255896905

Swarupram Dave Flat No. R-2, 2nd Floor, admeasuring 57.16 Sq. Mitrs.

2) | (Borrower) with undivided right of adm. 19.05 Sq. Mtrs. Total 76.21

& Sq. Mtrs. , Block No. 13/paiki/1 (R.S. No. 12,13,14,18,19),
Mr. Pravinkumar Property No. 200, Village — Budhleshwar, Tal - Mahuva,

Swarupram Dave (Borrower Dist — Surat. Gujarat.

Ledger Balance Rs. 902766.59
+ Unapplied Interest Rs.15056.52 +
interest thereon @ 8.50% p.a. +
Penal Interest @ 2% per annum f
rom 20.08.2023.

Ale No.
60172177655

1.Mr. Paras Rashmikant
Dhonde (Borrower)

»| ¢ .

Mrs. Bhanumati Sadanand
Gajre alias Bhanumati
Rashmikant Dhonde
(Borrower)

All that piece and parcel of immovable property bearing
DMC No. 14-145/A-6 (Part), admeasuring about 1600
Sq. Fts. lying on the ground floor of the building standing
on the land bearing Survey No. 300/A, admeasuring about
1800 Sq. Mtrs., Village — Katharia, Nani Daman, Daman (U.T.)

Ledger Balance Rs. 1584130 +
Unapplied Interest Rs. 398762.58
+ interest thereon @ 9.65% +
Penal Interest @ 2% per annum
from 30.05.2023

Now you can avail gold loan starting at 3.

Date:- 09.11.2023

Place:- Surat Sd/-, Authorized Officer, Bank of Maharashtra

WOTICE 5 hereby given that the bellow mentoned borrower and guarantors who have availed varicus credd facilities by way of
financial assistance against various assels creating secunty interast in favour of the Bank from Kotak Mahindra Bank Limited
[KMBL}, Surendranagar Branch and failed to repay the Equated Maonthly mferasi of their credd Ezcility 1o KMEL and that thair loan
eccount has been clessified and declared &s Non-performing Asset on below mentioned dates &s per the guidelnes issued by
Resarve Bank of India and the Act. The Borrower'guaraniors have provided secunty of the immaovable properies to KMEBL, the details
of which are described herein betow. The details of the Term Loan facility and the amownts outstanding and payable by the barrower
and guarantars b3 KMEL &5 on 0B-11-2023 are also indicaled here balow, The bormower and guarantors as well as the public in general
are haraby informed that the undersigned baing the Autharized Officer of KMBL, the secured craditor has inibated action against the
fallowing borrower and quaraniors under the pravisions af the Securilizabion and Reconstruclion of Financal Assels and enforcement
of Sacurity Interasl Act, 2002 (lhe SARFAESIACL. If the Tallewng barrower and guarantars fils 1o repay the culstanding duss indicalad
agains! their namas within B0 [Sixty) days of thes nolics dated 06-11-2023, the undersigned wil exarcisa any one of maora of tha powers
confarred o the Secured Cradior under sub-saction (4) of Saction 13 of the SARFAES| Ak, including power 10 lake possessian of the
proparties and sell the same. Tha public n ganeral is advised nol to deal with properties descibed here balow,
N0| MAMES OF THE BORROWERS / CO-BORROWERS /| GUARANTOR | DETAILS OF THE PROPERTIES
1.| Borrower : (1) Vijayaben Talshibhai Patel, At : 1. Plot No. 7, Pratap Park, B/h. | All the Pieces and Parcels of immovable
Muni. Water Tank, Near Bhakti Nanda Circle, 80 Road, At : Wadhwan, Tal. | Property Comprising of Residential
Wadhwan, Surendranagar - 363001, AT: 2. 18 44 1, Lakhatar, Tal. Lakhatar, | House at Wadhwan R.5. No. 1908, Plot
Disl. Surendranagar- 382775, MNo. T paiki, Containing by admeasuring
Co-bormower | Guaranios : (2] Mehulkumar Talshibhai Patel, (3) Jigneshkumar | of about 111,48 sg. mirs. lying and
Talshibhai Patel. Both Co-borrower | Guarantor address are ; AT ; 1-13-139, | situated at 1 At - Village Vadhwan.
Meena Bajar, 866 to 375 Lakhatar 5. Lakhatar - Surendranagar - 382775 AT : 2. | Bounded by : North : Plot No. B paiki;
Plot Mo. 7, Pratap Park, Bih, Muni. Water Tank, Near Bhakti Nanda Circle, B0 | South ; Plot No, &; East : Plot Ne, 21,
Road, AL: Wadhwan, Tal. Wadhwan, Surendranagar - 363001, West : 30,00 ft. Wide Road.
Loan Account No. : Amount Payable : Rs. 28,91,266.51/- (Rupees Twenty Eight Lakh Ninety One Thousand Two
815044000853 - KCC Hundred Sixty Six Paisa Fifty One Only) as on 06.11.2023 plus future interest at contractual rate
NPA Date : 25.02.2023 on togetherwithincidental expenses, cost, charges, etc.
2.| Borrower ; (1) Patel Kaushilkumar Maganbhai. Equitable Mortgage of Residential
Co-borrower | Guaranter ; (2) Patel Minaben Kaushikbhai, (3) Patel | Property situated at “Maruti Sign", Plot
Maganbhai Mavjibhai, (4} Hareshbhai Pravinbhai Dalsaniya. MNo. 155 & 168, C.5. Mo, 400%paiki, Jin
Borrower & Co-borrower [ Guarantor address are : AT ; 1, 40-B, Umiya | Compound Area, Near Parshav Plaza-1,
Township, Ward No. 1, New 80 Feel Road, (Behind Geata Magar) Wadhwan, | B/h. Axis Bank, Bus Station Road,
Surendranagar -363035, AT : 2. "Maruti Sign", Plot No. 155 8168, C.5. No. | Surendranagar, Tal. Wadhvan, & Dist
4008/paiki, Jin Compound Area, Near Parshav Plaza-1, Bfh. Axis Bank, Bus | Surendranagar.
Sation Road, Surendranagar, Tal. Wadhvan, Dist. Surendranagar - 363001.
Loan Account No. Amount Payable : Rs. 19,45, 700.82/- (Rupees Ninetean Lakh Forty Five Thousand Seven
0834TLO100000163 - TL | Hundred and Paisa Eighty Two Only) as on 06.11.2023 plus future interest at contractual rate on
HPA Date - 31.03.2023 together withincidental expenses, cost. charges, etc.
Loan Account No. Amount Payable : Rs. 29,78 782.32/- [Rupees Twanty Nine Lakh Seventy Eight Thousand
815044001040 - KCC Sevan Hundred Eighty Two and Paisa Thirty Two Only) as on 06.11.2023 plus future interest at
WPA Date @ 31.03.2023 contractual rate on together with incidental expenses, cost, charges, efc,
Total Amount Payable : Rs. 49,24 483.14/- |Rupees Forty Nine Lakh Twenty Four Thousand Four Hundred Eighty Three
Paisa Fourteen Only).
Date : 07.11.2023 Sdi- Authorized Officer,
Flace ; Surendranagar Kofak Mahindra Bank Lid.
AU SMALL FINANCE BANK LIMITED
e LT INFORMATION NOTICE
The below mentioned Borrowers & Co-Borrowers are informed to remove their movable
assets from the mortgaged property (mentioned in the below table) which is going to be sold
by AU Small Finance Bank Ltd. (A Scheduled Commercial Bank] through auction proceeding
under SARFAESI Act. 2002, otherwise the movable assets would be transferred to any rented
location at their own cost and they will also be liable for any damage caused during the shifting,
if it is not removed within 7 days. For other queries contact the concerning person as
mentioned below .
= Name of Borrower/Co-Borrower/ Detail of Contact
Loan A/c No. % BRI S A
Mortgagor/Guarantor/ Mortgaged Property Person
Lao010601007T68864 hdukeshkumar Ranchhodbhai City Survey Mo. 4, City Survey No. Harwijay
Paolara 5/0 Ranchhodbhai Polara | 513-F At Jetalsar, Old Gamthan-F, £930020420
|Borroweer & Mortgagor], Smit., letpur, Dist.-Rajkot, Gujarat
Varshaben Mukeshbhai Polara Admeasuring 68,20 5q. Mitr.
WD Mukeshibhai Ranchorbhai
Palara (Co-Borrower)
LA001060100082760 | Hitendrakumar Ukabhai Chovatiya |  Bearing Flat Mo. 304, Third Floor, Bhaweszh
5/0 Ukabhai livrajbhai Chowatia | Undivided Share In Road And Cop In Crandhukiya
|Borrower & Mortgagor], Stk "H.R.P Residency Building Mo. B/8" 8920004938
Ritaben Hitendrabhai Chovatiya At Revenue Survey Mo, 116 £ 118,
WO Hitendrabhai {Co-Borrower & | Block No. 112 Of Maje, Kathodara,
Mortgagaor) Ta, Kamrej, Distt.-5urat, Gujarat
Admeasuring 775 5q. Ft. Super Built
Up Area & 464 5q. Ft. Built Up Area,
Alongwith 24,0407 5q. Mir.
Undivided Share In Road And Cop
LA001060100049830 kdehta Kumarbhai Pravinchandra | Property Situated At City Servey Mo- Harwijay
{Borrower), Parulben Maheta (Co- | 3101, 0pp. Jain Upasray ,Main Road 2920020420
Bormrower) Aditya Mehta [Co- loravar Magar, Tehsil-Wadhwan, Dist-
Borrowwer) Surendranagar, Gujarat,
Admeasuring 122.76 5q Mtr
LO0010601 22033563 lalaram Khaman |Borrower), Property Situated At Plot Mo, C-34, Bhavesh
Pareshbhal Rameshbhal Prajapat | Rustamjl Park, Block No, 397 Palkl 3, Dandhukiva
S0 Rameshbhal (Co-Borrower] | Bamalchhod Yillage, Sub Dist Valod, BOa0004938
Tejalben Prajapati WO Dist, Tapi, Gujarat Admeasuring
Rameshbhal [(Co-Borrower) B825.28 5q. Ft.
Rameshbhai Maganbhai Prajapati
5/0 Maganbhai [Co-Borrower)
L9001060113619308 hehul Lidaji Thakor 500 Lidajl Property Situated At Pro. No, 4 Bhavesh
(Borrower), Mileshkumar Udaji F11E/1 , Thakor Was , Nr Brimarny Candhukiva
Thakor 50 Udajl  (Co-Borrower) | School At Mandotri Ta & Dist- Patan B920004938
Sangitaben Mehulkumar Thakor | Gujarat Admeasuring 83.4 5q. Yrd
WO Mehulkumar (Co-Borrower)
LO0010601001 11432 Anilkumar Madhubhai Property Situated At Plot No. 48, 5r, Bhawesh
|Barrower), Rekhaben Vaghela | Ne. 162/P 3/P 1 & R.5 No 162/P 4/ P Drand hukiya
[Co-Borrower) 1, Timbavadi, Timbawadi Main Road,| S030004938
Nr Kishor Acadermy, Te.- Junagarh,
Dist.- Junagarh, Gujarat
Admeasuring 524 5q Ft.
LA001060116566172 Bhawarpuri Mangupuri Goswami Property Situated At Flat No-2/1, Bhawvazh
5/0 Mangupuri  (Borrower), First Floor, Building B, Himmatsinhiji Dandhukiyva
Marayan M Goswami 5/0 Park Co Opp How Soc, Rew. Sur Mo- 8980004938
hangupuri  [Co-Borrower) Mrs 1032 Moje-Chharwada Tehsil &
Manisha Marayan Goswami W/ | Dist-Valzad Vapi Admeasuring Sbua
Marayan Goswani (Co-Borrower| T75 50 Ft
Rudrakshi Facility Managment
Service Through Its Partmer
Narayan Goswani {Co-Borrawer)
LOC010607000541 22 Armnishkumar Rathod [Borrower] Broperty Sitauted At Residental Harvijay
Bhumiben Rathod (Co-Borrower) House On Plot No. 13, €5 No. 1 2920000420
Mondh 3342, Wa Rudra-Residency,
Mr. Rarnkrishna bission, Raibway 5
At- Limbdi Surendra Magar Gujarat
Admeasuring 111.60 S5q .Mtr
LO001060100021191 Chandubhai Prabhudas 5/0 Property Situated At Residential Bhawash
Prabhudas [Borrawer), Smt Tenament Mo: 25/3, 254, 25/4 71, Drand hiskiya
Laxmiben Chandulal Lodha W/0 C.5 Mo 45, Murlidhar Pole Nr 020004938
Chandulal Prabhedas Lodha {Co- Ralpur Darwaja Ahmedabad
Borrower) Aakash Chandubhai Gujarat Adrmeasuring 144 Sg FL.
Lodha 50 Chandubhai Prabhudas
Lodha |Co-Borrower)
LO00106e0115301583 Devkaranbhal Nanjibhal Barmar | Property Situated At Skaral 5r No:- Bhavesh
L0 Manjibhal Barmar 254 Milkat Mo 244, Street Name-: Crandhukiyva
(Borrower), SmE. Lalitaben Chamar Vas, Mouje-Fatehgadh, 2920004938
Devkaranbhai Parmar W/0 Tehsil-Vadgam, Dist-Banaskantha,
Devkaranbhai Parmar (Co- Gujarat Admeasuring 1050 5q Ft
Barrower)
LO0010601 18205635 Shri Hinglaj Vividh Vikash Sevadai | Property Situated At- B.5.No, 394, Harvijay
b Trust Through Its Proprietor Paikee- 1, (Kaduka), "Shree Gyan £980020420
La0010611221294972 ‘Wallabh Bhai Berani |Borrower), Iyoth Madhyamik Shala® OF Kaduka
4 Dlli.l:éll.;lhﬂlliilmﬂ_ﬂhhéll EE;E‘[HF__:‘II:F'-: _ Lavadar Road, Village- Kaduka,
amjibhai |Co-Borrower) Laljibhai
Ravjibiai Baran: S0 Ravii Bhaa. | 10 Jesdan. Admensuring 308/
[Co-Borrower) Hirendra sqmir.
Bharatbhai Berani 5/0 Bharat Bhai
{Co-Borrower) Pradipbhai K
Pipaliya 5/0 Kalubhal [Guarantor)
LO0O106070M0335955 Mayanbhai Tejabhai Vaghela $/0 (Property 1) Property Situated At, Harwijay
Tejabhai A Vaghela (Borrower), | Shop.No. 203, At First Floor Of Vaild | 8980020420
Smit. Kantaben Nayanbhai Vaghela | Complex At Kanakiya , Plot.No.
W'D Mayanbhai T vaghela (Co X Jetpur Tal- Jetpur Dist- Rajkat,
Barrower) Gujarat Admeasuring 1'{-14 Seg. Mkr
{Property 2) Property Situated At
Shop, Mo, 204 , At First Floor Of Waild
Complex Kanakbva Plot Jatpur Tal
letpur [¥ist- Rajkot Guj,
Admeasuring 10.91 Sq.Mtr
LO001E011ST64T30 kaliva Khimjibhai Dhudabhai 5/0 | Property Sitauted At |, Shop. Mo, 14, Harvijay
Chudabhai (Borrower), smt C5 No 2421, Word No. 1, Arihant|  ED080020420
Mavaben Khimjibhai Kaliva W0 Complees, Talay Kanthe, Limbdi,
khimjibhai {Co-Borrower) Surendra Magar, Gujarat
Admeasuring B.96 Sq. Mir
Date :10/11/2023 Authorised Officer
Place : Ahmedabad AU Small Finance Bank Limited

@
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A.C. Ne. 3182018

DEBTS RECOVERY TRIBUNAL-I

Ministry of Finance, Department of Financial Service, Government of India
WEOHE WER 4" Flgor, Bhikhubhai Chambers, Near Kochrab Ashram, Ellisbridge, Paldi, Ahmedabad - 380006,
FORM NO. 22 {Earfier 62) [Reguiation 37{1) DAT Regulations, 2015] [See Rule 5211) of the Sacond Scheduls to the income Tax Act, 1361

E-&Umﬂllj SALE NOTICE

| FEIAATIUNBEA
FHDEWMTHEFMUHEHH‘EI‘H Elﬂﬂ" SECOND SCHEDULE TDT‘E“ TAX ACT, 1961
READ WATH THE RECOVERY OF DEETS DUE TD BANK AND ANANCIAL INSTTTUTION ACT, 1893

318/2018 0.A. No. 110/116
Union Bank of India, M J Library Branch, Ahmedabad

Vs
M/S. ARIHANT JEWELS & ORS.

R.C. NO.
Cartificata Holder

Certificate Debtors

To,
€0 No. 5 M/s. Bhagya infrastructurs Pyt. Lid_, 0B, Havel Chambaers, M G Haveh Road, Manekchowi, Ahmedabad - 1
Second Address : A/104, Saran - 2, Near Dev Hospital, Vasna, Ahmedabad.

The Under mentioned property will be scld by Public E-auction Sale on 20" December 2023 for recovery of sum of Rs.
5,24,68,551.50 (Decres Amount) (Rupeea Five Crore Twenty Four Lac Sixty Eight Thousand Five Hundred Fifty Five and
Paisa Fifty Only) plus interest and cost payable as per Recovery Certificate issued by Hon'ble Presiding Officer, DRT- (Less
amourt alresdy recovened, [ amyl, from M/s. Arlhant Jewels & Ors.

DESCRIPTION OF PROPERTY

Description of the property to be sokd with the names of the
co-gwner where the property belongs to defaulter and
any other perion aa Co-gwnars.

Al thet piece and parcel of Immovabie bearing City Survey No. 3408-8,
Adm. BE-53-89 sq. mtrs., logethar with construction adm. 146.40 sq. mirs.
standing thereon situated within the limits of Ahmedabad Municipal
Corporation, Jamalpur Ward No. 2. Ahmedabad situated lying and being . Rs.
Vilege ot Word - Jamalpur - 2, Teluka City in Registration District - 5,40,000/-
Ahmadobad and Sub - District - Ahmadabad - 1 (City),, Bounded by : Esst :
CS MNo. 3400 & 137, West : CS Mo, 3404 & 133, Morth : CS No. JI08/A &
3413, South : Main Entrance and Then C3 Mo, 131,

Al that pisce and parcal of Free hold Immaovasie bearing Cty Survey No 809.
Municipsl Cansus No. 478, Adm. about 31.77.29 sq. mirs. together with
construction of Ground Hoor, First Floor & Second Floor, Adm. about 88,68
8q. mirs. situated o1 Nanshe Jiven's Pole, Sankadi, Ahmedebad situsted
lying and being Village st Ward Khadia - 3, Takska - City in the Registration
District - Ahmadabad & Sub District - Ahmsadabad - 1 (City). Bounded by ;-
East : Cormman Wal with Radhekishan Jethalal's Houss, West . Raod, Morth ;
Soparate Wall with Radhekishan Jethalal's House, South : Public Road

# Rovenue assessad upon tha proporty or any part thareal Mot Known
# Duotads of sny other encumbrance to which property is kable. Mat Knawn
# Valuation also state Voluation given, i any, by the Cortificate Debtor Mo

& Claims, if any which have been put forward to the property,
mnid ary cther known perticuler bsaring on its meture and value.
Auction / hidding shall only ba Ehreugh onfdne alectronic moda through the E-auction webaite | o ffps:/wwew.drLsuctiontiger net.
Tha infending biddars should regester tha participation with the senvace provider - wall n sdvence snd gel Lsaer 10 srd passwerd for
particapaling in E-suction. If can ba procured cnly when the requisits samast money @ depodied o prescrbed mode below
EMD ahall b dopoastad by through ATGS /NEFT by 10.12.3020 sa por datails i3 under -

[ Bank Nama & Addroas | Union Bank of ndia
Account Name Union Bank of India
Account Na. 559801980050000
Branch Address

Mot Known

| IFSC Cods : UBINOSS5981

Asset Recovery Branch, 15t Floor, Rangoli Complex, Opp. VS Hospetal, Ellsbridge,
Ashram Road, Ahmedabad - 180008

EMD deposited thereafter shall net be considered for participation in the E-Auction,
In addition to above, the copy of PAN Card, Address proof and identity Prool, Emad |0, Mobile Number, in cass of the
Company, Copy of bosrd resolution passed by the Board of Directors of the cormpany or any other docurment confirming
representation / attomey of the company and the Receipt / Counter File of such deposit should reach 1o the said service
provider through 8 sucthon webaite by upioading scficopies on or befors 18.12.2823. R i3 slao held that samest money of
unsuccessiul bidders shail be maturnaed back in the respective accounts such bidders through the same mode of paymant.

5. Prospective bidder may avai ording training from service provider:

Mame of Auction Agency| M/s. E- procurement Technologies Lid. (Auction Tiger)

Address B-T04, Wall Street - |I, Opp. Onert Club, Neer Gujerst College, Elisbridge,
Ahmedsbad - 380008, Gujarat (india).

Mr. Ram Sharma
Halpling MNos, 078 - 68136880 / 68136837, +91 AIGS5G2821 / 18, B9TASS1 688

Emad Address ramprasadi@auctiontiger.net & soni@euctiontiger net & support@euctiontiger net

Far any property related| Mr. Ranjan Kumar Mishra, Chiel Managar, (M) : 7897810229, Emad ; ubinS5558 & unionbankofindia bank
quevies may contact | Mr. Ashutosh Kumar, St. Mensger, (M) - 7990914505, Email - Lbin0S55983 @unicnbenkafindia, bank

6. Prospective bidders are advised 1o wisil website ttps./'wwww. dri sectiontiger.net for detailed terms & conditions and
procedure of sale before submitting thew bids.
This property shall not be soid balow ths resenvs price.
The property shall be sold in 02 lots, with Reserve Price as mentioned sbave lat .
The bidder shail improve offer in multiples of Rs. 10,000/~ during entire auction penocd.
The propesty shail be sold "AS IS WHERE BASIS® snd shall be subject to other terms and conditions a3 publishad on the
official website of t he e-auction agency,

. Tha highest bidder shall have to deposit 25% of his final bid smoeunt after adustmant of EMD sirsady paid, by immedista

next bank working day by 4:00 PM. through RTGS / NEFT in the sccount 8s mentiongd above.
The successhul idder / suction purchaser shall deposit the balance 75% of sale considerstion amount on or before 157 day
from the date of sale of the property. If the 15” day is Sundey or other Holiday, then on immadiate first bank working day
through RTGS/ NEFT in the account s mentioned sbove. In addition to the above, the purchaser shall siso deposit poundage
fee (& 1% on total sale consideration money (plus Rs.10) through DO in favour of The Regstrar, DRT-1, Ahmedabad. The DO
prepared to wards poundage’ s fees shall be submitted directhy with the office of Recovery Dificer, DRT-, Ahmadabad.
In case of default of payment within the prescribed penod, the deposit, after deduction the expenses of the sals, may, if the
undersigned thinks fie, be lorfeited to the Government Account and the defaulting purchaser shall forfest all claims Lo the
property or the amount depesited. The property shall be resold forth with, after the issue of fresh proclamation of sale.
Further the purchaser shall also be liable to make good of any short fall or difference between his final bid amount and the
price lar which itis subsequent by sold.

14. Schedule of suction is &s under:-

Date and Time of Inspection | 19.11.2023 batwean 02.00 PM ta 4.00 PM

Last date for uploading proof of EMD / Documents 1122023
Last Date of submission of hard copies of proof of EMDY 19.12 2023
Documents with the office of the Recovery Officer -
Date and Time Between 12.00 Noon to 1.00 PM
of E - Auction twith auwto extension clause of 5 minutes, tll suction complets)
15. The Recovery Officer has the stsclute right to accept or reject eny bid or beds or to postpone or cancel the E - Auction without
BESIGrang &y reasons.
lssaad under my hand and seal of this Tribunal on

Contact Person

Upta 04.00 PM
Upto 05.00 PM

20.12.2023

FORM B
PUBLIC ANNOUNCEMENT

iRegulafon 12 of the Insokency end Bankruploy Board of India (Liguidafon Process) Ragulsions, 2016

FOR THE ATTENTION OF THE STAKEHOLDERS OF
SHREE RAMRAJYA COTEX PRIVATE LIMITED

Mama ol comporate detiloe Shrea Ramrajya Cofex Private Limited

Date of incoeporation of corporete defltor | 27,08 2007

§lha PARTICULARS DETAILS
1
2
3

Aldhorty under which corporate debler | RoC-Ahmedabad
i incorporated lregistened
4. | Carporale ldanfity NoLimibad Liabdity | U0T403G 2007 PTCHS 1608

I nfification Mo of corporale debbar

£ | Acdress of the registered affice and
pncipal office (if any) of corporate debior

A3, Mew Sardar Marketing Yard, Bypass
Gondal, NH-88, Gendal-3680311, Gujaral, India

b. | Dabe of closune of Insolvency 05112023

Rasolulion Procass

7. | Liguidation commencament date of
corparate debtar

08112023 (Order raceived an 10.11.2023)

8 | Mame and reg::!t'alt:n number of the
rsaivency professional acting as bquidator

0| Addrass and e-mail of the |I[E.Il:|E|1-|:-I' 8BS
ragistarad with the Board

M. lghasingh Gandh)

IBBNIPA-001 - F'-I:IEJE-:IEIE EDEEHESEd
C.‘HDE . Rosawood Eslate. M. Prematrih
Jain Deraser, Satelile, Ahmedsbad-380015
Email Id: ighalsimgh265hEyahos co.in

As shated in S g, 9 abowe

10) Address and e-mall to ba used for
cormaspandenice wilh tha liguidaten Email I cirp.rasmrajyaiigmal com

e
—_

Last date for submission of claims 10122025 (30 days from the receipl af the ander]

Matice s heraby given that the Naticnal Company Law Tribural Ahmedabad Bench has ardered
Ihe commencement of Aquidatan of 1he Shree Ramrajya Cobex Private Limibed on 09.11,2023
(O recelved on 10,11 2023) undersection 33 of the Code
The stakeholders of Shree Ramrajya Cotex Private Limited (Under Liquidation] are hereby
called upan o submil e claims with prood aon o before 10,12.2023, 10 the liquidalor 51 1ha
acdress mentioped aganstitem Mo, 10
The Snancal creditors shall submit Beir ciaims with proal by electronic means only. All ather
creditors may submit e ciamms with the proafin person, by pastor by eleclronic means
Subimission of fse or misieading prosl of cams shall aliras! penalies, Zdi-
M. Igbalsingh Gandhi
Liguidzior of Shree Ramrajya Cotex Private Limited
IBBIIPA-Q0] E-PZE600 2120231 3524
AFA valid upto: (1.05.2024

Data : 11.11.2023
Flaoa; Ahmedabad

Bopal Branch (02717-233415)
Plat Mo 4, Shreeji Comglex, Near Indian Calany,
Bopal Ghuma Road. Ahmedabad-380058

WITHDRAWAL OF NOTICE ISSUED UNDER SECTION 13 (4) OF

SARFAESI ACT, 2002
Ref: BOPAL/IHLI2023-24/RS

ﬂﬁr-I &m {,J;II'I.;I]":I H-.unl: ‘ﬁ,

By B Syndisats |

Date; 08.11.2023

Barrower Shri. Sukhdev Pusharam Gorana
301 Vandit Appartmen, Bhaikaka Nagar,
Thaltei, Ahmedabad-J83E24.
Barrower Shri.anil Sukhdevbhaimistr
301 Mandit Appartment
Thaltef, Daskrol, Ahmedabad-380055
Dear SirMtadam,

Sub : Withdrawal of Notice issued under Section 13{4) of the Securitization&
Reconstruction of Financial Assefs & Enforcement of Security Interest Act, 2002

The undersigned being the Authorized Officer of Canara Bank, Bopal Branchihereinafter
referred o as “the secured creditor”), appoimed under the Securitization and
Reconsiruction of Financial Assets and Enforcement of Sacurity Interest Act. 2002,
iherginaler raferrad a5 the "A217) do haraby issuad notica o lo you under Seciion 13 (4)
of the Securilizationd Reconslruchion of Fimancial Assats & Enforcament of Sacurity
Inferest Act, 2002 on 07 11.2023 . However we are withdrawing the said nolice and will
be issuing fresh nofice under Section 13 {4} of the Secunlization& Reconstruction of

Financial Assets & Enforcement of Secwity InterestAct, 2002 z00n
Details of security assets

5 M. Inmaabis "“"ﬂl‘;ﬂ“'“
1 | The immavaile propery beanng Flat Mo, 204 an 2nd Floor
adrm. abaut 110 sg. Yards Super Built up area and undivided | co00 o iHDEY
share in land 17_176 s0.mirs in scheme known as ° Vedant | pusARAM
Elegance” of Sai Dewelopers constructed on the non GORAMA
agriculiure land bearing Gram Panchayat Properly
Mo 1B03, 1804, 18040 & 1806 (Wado) siluate lying amd
being al Mouje Godhawi of Talka - Sanand i the
Regslration Digirict of Sub Deslrict of Sanand. East - Flat
Mo 208, West : Margin Land, North : Open Space , South
Flatho 203,
FOR, CANARA BANK
Authorized Officer

Advmt Infratech Limited

CIN: L45201GJ2010PLCO598TE
Registered Office : A-B01t0 B03, Sankalp lconic Tower, Iscon Temple
Cross Road, 5.G. Highway, Ahmedabad-380054. « Phone: +91 079 4895 6677
Email ID: cs @ advaitinfra.com » Website: www.advaitinfra.com

Notice of Extraordinary General Meeting to Members

Motice is hereby given that the Extraordinary General Meeting
(EGM) of the company is scheduled to be held on Friday,
8th December, 2023 at 11.00 A.M (IST) at the registered office
of the company situated at A/801 -A/803, Sankalp lconic Tower,
Nr. Iskon Cross Road, Bopal-Ambli Road, S.G.Highway,
Ahmedabad-380054.

Motice of the Meeting setting out the Resolution proposed to be
transacted thereat has dispaiched to the members. Notice and the
said documents are available on the company's website
www.advaitinfra.com and copies of said documents are also
available for the inspection at the registered office of the company
on all working days during the business hours up to the date of
Extraordinary General Meeting. The company has completed
dispatch of notice of EGM on 11th November, 2023,

The Company is providing remote e-voting facility (*remote e-
voting") to its Members to cast their vote on all Resolutions set out
in the Matice of EGM. Additionally, the company is providing
facility of voting through poll paper during the EGM ("e-vating”).
Detailed procedure for remote e-voling/ poll paper voting is
provided in the Notice of EGM.

Pursuant to the provisions of Section 108 of the Act and the Rule
20 of the Companies (Management and Administration) Rules,
2014, as amended and Regulation 44 of the Securifies and
Exchange Board of India (Listing Obligation and Disclosure
Requirements) Regulations, 2015, the Members are provided
with the facility to cast their votes on all resolution as set forth in
the Notice convening the EGM using e-voting facility provided by
NSDL. The company has fixed 1st December, 2023 (Cut-off Date)
for ascertaining the shareholders holding shares who will be
entitled to attend the EGM and cast their votes electronically in
relation fo the business to be transacted as per the notfice of the
EGM. The voting rights of the members shall be in proportion to
the Equity Shares held by them in the Paid-up equity share capital
of the company as on Friday, 1" December, 2023 (Cut off Date)

The period of remaote e-voting will commence on 5th December,
2023 at 9.00 am and will end on 7" December, 2023 at 5.00 pm.
During this period, the Members may cast their vote electronically.
The remote e-voting module shall be disabled by NSDL
thereafter.

Any person receiving shares of the company and becomes a
members of the company after the Motice has been sent
electronically by the Company and holds shares as on the cut-off
date may obtain the login 1D and Password by sending a request to
helpdesk.evoting@nsdlindia.com. However, if he/she is already
registered with NSDL for remote e-voting, hefshe can use his/her
existing User 1D and Password for casting votes.

In case of any queries pertaining to e-voting, members may refer
to the Frequently Asked Questions ("FAQs®) and the e-voting
manual available at www.evoting.nsdl.com under help section or
contact a toll free number 022-4886 7000 and 022-2499 7000.
In case of any grievances relating fo e-voting, please contact
Ms. Sarita Mote, Mational Security Depository Limited, Trade
World "A" Wing, 4" Floor, Kamla Mills Compound , Senapati Bapat
Marg, Lower Parel, Mumbai-400013, Email-evoting @ nsdl.co.in
or aforesaid toll free number,

Mr. Rajesh Parekh and his failing Mr. Sharvil B. Suthar,
Practicing Company Secretary have been appointed as the
Scrutinizer for conducting the remote e-voting and voting during
the meeting in a fair and transparent manner.

For Advait Infratech Limtied
Sd/-

Daisy Mehta

Company Secretary &
Compliance Officer

Date : 11" November, 2023
Place : Ahmedabad

.@. . . Ahmedabad




